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Dated Guwahati the /\ November, 2022

Casual leave ,

You r I etter N o. IvIACT/ESSTT/ DHU I 02 I 2021-2022 I 97 l, dtd. 16. I t'2022'

Shri M. Narayan,
Member, MACT,

Dhubri.

1 2

Sir,

with reference to the above, I am directed to inform you that you have been

granted casual leave for five days on 28.1t.2O22, 29'Lt'2O22, 3O'LL'2O22,

01,12.2022&o3,L2.2o22 and Restricted ho|iday on 05.12'2022, along with

station teave permission, from the evening of 25.t1.2o22, alter court hours,

till the morning of O6.L2,2O22. The District & Sessions Judge, Dhubri and in his absence

next senior most ludiclal officer shall remain in charge of your Court and office in your absence.
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Yours faithfullY,

gtt-

JT. REGISTRAR, (VIGILANCE)
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1. The District & Sessions -Judge, Dhubri.

L fhe Project Manager, Gauhati High Court.
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